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I t  Items selected by the Engineering 
Export Promotion Council for 
special thrust.

A. Capital Goods and Tumttey 
Projects

1. Industrial Plant and Machinery.

(a) Textile machinery

(b) Sugar machinery

(c) Cement machinery

(d) Food processing

(e) Heating and cooling equip-
ment

(f) Others (including excavator,
tractors, and earthmoving equip-
ment) ''
2. Electrical power machinery and 

switchgear
3. Transmission line towers and 

poles
4. Steel Structural (fabricated):

(a) Boilers, pressure vessels, heat 
exchangers

(b) Cranes and lifts

(c) Other structured

5. Wagons and coaches

6. Complete vehicles

7. Machine tools.

B. Steel and Pig Iron based items

1. Steel pipes and tubes

2. Bright bars

3. Wire products.

4. Industrial fasteners

5. Wire ropes

6. Sanitary castings

7. Industrial castings -

C. Consumer durables

1. Auto parts ' *

2. Bicycles and bicycle parts

3. Hand, small and cutting tools

4. Diesel engines and compressors

5. Mechanical pumps
\ ___

6. Electric fans and parts

7. Electronic components and sys-
tems

8. Storage batteries

9. Scientific and surgical instru-
ments.
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Scheme to set up a string of godowns 
. - , for Jut©

3057. SHRI R. P. DAS: Will the
Minister of COMMERCE be pleased 
to state:

(a) whether the JCI has a scheme 
to set up a string of godowns for jute 
under the Agriculture Refinance and 
Development Corporation;

(b) if so, the details of the said 
scheme; and

(c) details of the results achieved 
so far under the said scheme?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
P. A. SANGMA): (a) Yes, Sir.

(b) and (c ). With a view to taking 
up its own construction programme, a 
scheme was formulated by JCI for 
construction of a chain of godowns by 
interested private institutions/parties 
with a total capacity of 5 to 6 lakh 
bales in certain selected centres in 
jute and mesta growing States under 
ARDC scheme in line with a similar 
scheme of FCI. The scheme has been 
approved by the Board of Directors 
of JCI in its meeting held on 25-1-82 
subject to the following canditions;

— y

(1) No capital investment by 
JCI would be involved; and



105 Written Answers PHALGUNA 21, 1903 (SAKA) Written Answers 106

(2) JCI’s financial commitment 
would be restricted only to rental, 
liability for the quaranteed occup-
ancy period of the godowns;

JCI has approached ARDC for their 
formal clearance of the scheme with 
such modifications, as may be neces-
sary.

Proposal for Long Term Credit to 
African countries

3058. SHRI S. B. SIDNAL: Will
the Minister of FINANCE be pleased 
to state:

(a) whether Government propose 
to frame schemes for expanding long 
term credits to African Countries to 
Finance African imports of Engineer-
ing goods from India; and

(b) if so, the details thereof?

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE); (a) 
and (b ). Government of India along 
with the Industrial Development Bank 
of India and the Commercial banks 
covered by the Export Credit Guaran-
tee Corporation have been extending 
credits to African countries to 
finance imports of goods from India.

In order to tap the potential mar-
kets that exist in these countries and 
to develop our trade and joint ven- 
tureg in this region, it has been *
decided that:

(i) intensive export efforts should 
be made in respect of selected mar-
kets in Africa;

(ii) 365 days credit for export of 
consumer goods may be extended 
selectively for these areas;

(iii) Possibility for tying exports 
with imports from these regions 
could be explored; and

(iv) export finance should be a 
priority activity.

Overdrafts by Government of West 
Bengal

3059. SHRIMATI SUSHEELA
GOPALAN: Will the Minister of
FINANCE be pleased to state: '

(a) the outstanding overdraft by 
the Government of West Bengal at 
the end of January, 1982;

(b) is there any variation between 
the claims of the Central- Govern-
ment and the Government of West 
Bengal in this regard; and

(c) if so, what are the reasons for 
these differences?

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE): <a)
The overdraft of the Government of 
West Bengal as on 30th January, 1982 
was Rs. 256.51 crores, 31st January,
1982 being Sunday was a holiday.

(b) and (c). The Reserve Bank of 
India informed about the misgivings 
of the Government of West Bengal 
regarding the volume of overdrafts. 
After re-examining this question fully 
the Reserve Bank of India reported 
that due to a temporary dislocation 
in the working of the Calcutta Office 
of the Reserve Bank of India, the 
balancing of the books of that office 
had fallen into arrears. The over-
draft position reported earlier to the 
State Government by the Reserve 
Bank of India was thus based on the 
latest available balance recorded in 
the Calcutta Office. Subsequently, 
the Bank reconstructed on a national 
basis what could have been the posi-
tion of West Bengal Government's 
balances had there been no disturb-
ances in the Calcutta Office and all 
cheques had been credited to the 
State Government’s account in the 
normal way without any delay. The 
position as so reconstructed has already 
been communicated by the Bank to 
the State Government on the 15th 
December, 1981. This position has 
also been explained to the Finance 
Minister, West Bengal.




